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thaD CaDlIl Areas under cannot· be regarded as Govern-
ment service. 

4059. Shri Rem Raj: Will the 
Minister of Irrigation aDd Power 
be pleased to state: 

(a) the number of oustees likely 
to be displaced by the construction 
of Harike Pond, Rajasthan Feeder, 
Pong Dam and Sutlej Beas Link, se-
parately, by each scheme; 'lnd 

(b) the number of oustees of each 
scheme who will be rehabilitated in 
Rajasthan Canal area? 

The Minister of Irrigation and 
Power (Shri Fakhruddin Ahmed): 

(a) Harike Project 
Rajasthan Feeder 
Pong Dam 
Beas-Sutlej Link 

2882 
442 

31274 
400 

(b) All oustees from the above 
Projects in Punjab and Himachal 
Pradesh will be eligible for resettle-
ment on areas to be set apart by the 
Government of Rajasthan for the 
purpose in the command of Rajasthan 
Canal. 

Study Leave Bales 
4060. Shri Ball'ovind Verma: Will 

the Minister of Finance be pleased 
to state: 

<a) whether it is a fact that a 
bond to serve the Government of 
India for three years is required to 
be executed by an employee granted 
study leave under the Study Leave 
Rules, 1962; 

(b) if so, whether service in the 
Government of India includes ser-
vice in any public sector undertak-
ing under the Government; and 

(c) if not, the reasons therefor? 

The Minister of Finance (Shri 
Saehlndra Chaudhuri): (a) Yes, Sir. 

(b) No, Sir. 

(c) Public Sector Undertakings 
are autonomous bodies having se-
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